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Mr. Abhishek Anand and Ms Honey Satpal, Advocates for R2. 
Mr Ankur Mittal and Ms Meera Mural, Advocates for R1. 

 

ORDER 
 

10.01.2020-  Learned counsel for the appellant seeks further time to file 

rejoinder.  Let the appeal be fixed for hearing on 17.1.2020. 

 

 
 

 

 
 

 

 
 

 

 

(Justice Jarat Kumar Jain) 
Member (Judicial) 

 

 
 

(Mr. Balvinder Singh) 

Member (Technical) 
 

 

 
(Dr. Ashok Kumar Mishra) 

Member (Technical) 
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